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S.NO District Case No.

1 Central

CS COMM-1712/20 12.11.2020 01.11.2022 719 No 1 64

CS COMM-1917/20 23.12.2020 01.11.2022 678 No 1 24

CS COMM-3055/21 31.08.2021 02.11.2022 428 No 0 36

CS COMM-4052/21 09.10.2021 04.11.2022 391 No 0 17

CS COMM-579/20 12.02.2020 04.11.2022 996 No 1 24

CS COMM-1402/21 16.04.2021 07.11.2022 570 No 1 20

CS COMM-2535/19 22.10.2019 07.11.2022 1112 Yes 2 69

CS COMM-1886/22 25.07.2022 09.11.2022 107 No 0 4

CS COMM-2630/19 04.11.2019 14.11.2022 1106 No 3 65

CS COMM-1355/22 28.05.2022 14.11.2022 170 No 0 26

CS COMM-3434/21 18.09.2021 14.11.2022 422 No 0 37

CS COMM-1574/19 21.08.2019 15.11.202 1182 No 2 31

Name of Commercial 
Court

Date of 
Institution

Date of 
Disposal

No. of 
days 
between 
the date of 
institution 
and 
disposal

Whether 
Case 
Managem
ent 
Hearing 
done or 
not 
(Yes/No)

No. of 
adjournm
ent 
granted

No. of 
days 
between 
the final 
hearing 
and 
Judgment

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01
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1 Central

OMP (COMM)-38/19 28.03.2019 15.11.202 1328 No 3 61

CS COMM-152/18 26.10.2018 16.11.2022 1482 Yes 3 33

CS COMM-252/21 23.01.2021 17.11.2022 663 No 2 56

OMP (COMM)-78/2202.06.2022 18.11.2022 169 No 0 40

CS COMM-2547/21 28.07.2021 18.11.2022 478 No 0 29

CS COMM-2437/19 09.10.2019 19.11.2022 1137 No 3 30

CS COMM-367/21 29.01.2021 21.11.2022 661 No 1 51

CS COMM-4285/21 23.10.2021 22.11.2022 395 No 0 31

CS COMM-1182/20 18.08.2020 23.11.2022 827 No 2 43

CS COMM-2406/19 04.10.2019 24.11.2022 1147 No 2 69

CS COMM-2061/19 18.09.2019 24.11.2022 1163 No 3 32

CS COMM-1870/19 24.07.2018 24.11.2022 1584 No 3 2

CS COMM-1101/21 25.03.2021 24.11.2022 609 No 0 27

CS COMM-2397/19 03.10.2019 25.11.2022 1149 No 2 42

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01
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1 Central

CS COMM-175/18 29.10.2018 25.11.2022 1488 No 3 66

OMP (COMM)-52/22 23.04.2022 25.11.2022 216 No 0 33

CS COMM-1880/19 30.08.2018 28.11.2022 1551 No 3 19

CS COMM-155/20 21.01.2020 30.11.2022 1044 No 2 28

CS COMM-1349/21 07.04.2021 30.11.2022 602 No 1 69
2 Central

09/04/21 11/01/22 423 NO 1 89

10/05/21 11/01/22 392 NO 1 88

03/19/19 11/05/22 1327 NO 2 2

10/12/21 11/10/22 394 NO 1 92

01/29/21 11/14/22 654 NO 1 79

09/01/21 11/17/22 442 NO 1 36

SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. RAJNEESH KR. 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/3173/2
021

CS 
(COMM)/3910/2
021

CS 
(COMM)/330/2
019

CS 
(COMM)/4107/2
021

CS 
(COMM)/361/20
21

CS 
(COMM)/3062/2
021
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2 Central

03/15/21 11/21/22 616 NO 1 67

07/23/21 11/24/22 489 NO 2 8
3 Central 06.01.2022 01.11.2022 299 NO NO 1 DAY

1.09.2021 10.11.2022 435 NO NO SAME DAY

16.10.2021 10.11.2022 390 NO NO SAME DAY

30.10.2021 11.11.2022 377 NO NO SAME DAY

SH. RAJNEESH KR. 
GUPTA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

CS 
(COMM)/910/20
21

CS 
(COMM)/1290/2
019

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS(COMM) 
97/2022

CS(COMM)  
3292/2021

CS(COMM)  
4188/2021

CS(COMM) 
4424/2021
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3 Central

17.02.2021 14.11.2022 635 NO NO SAME DAY

19.01.2022 14.11.2022 299 NO NO SAME DAY

05.04.2021 19.11.2022 593 NO NO SAME DAY

11.10.2021 19.11.2022 374 NO NO SAME DAY

21.10.2020 21.11.2022 761 NO NO SAME DAY

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS(COMM)  
605/2021

CS(COMM)  
228/2022

CS(COMM)  
1301/2021

CS(COMM)  
4126/2021

CS(COMM)  
1544/2020
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3 Central

12.08.2021 21.11.2022 466 NO NO SAME DAY

21.10.2020 23.11.2022 763 NO NO SAME DAY

23.09.2020 25.11.2022 793 NO NO 1 DAY

12.07.2021 25.11.2022 501 NO NO SAME DAY

4 Central

CS (COMM) 1649/202113.05.2021 01.11.2022 537 DAYS YES NIL 20 DAYS

CS (COMM) 1638/202002.11.2020 01.11.2022 734 DAYS YES NIL 13 DAYS

SH ILLA RAWAT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS(COMM)  
2853/2021

CS(COMM)  
1543/2020

CS(COMM)  
1359/2020

CS(COMM)  
2255/2021

MS. NISHA SAXENA 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
04
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4 Central

CS (COMM) 983/202201.04.2022 02.11.2022 215 DAYS YES NIL 13 DAYS

CS (COMM) 765/202104.03.2021 02.11.2022 608 DAYS YES 4 DAYS

CS (COMM) 668/201906.05.2019 03.11.2022 1277 DAYS YES NIL 13 DAYS

CS (COMM) 4806/202117.11.2021 04.11.2022 352 DAYS YES NIL 14 DAYS

CS (COMM) 1776/201918.10.2018 09.11.2022 1483 DAYS YES 11 DAYS
5 Central Nil

6 Central Nil

7 Central Nil

8 West Nil

9 West

22-01-2020 15-11-2022 1018 days NO

NO

MS. NISHA SAXENA 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
04

ONE
Ld. P.O. ON LEAVE

ONE
Ld. P.O. ON LEAVE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

SH. PARAMJIT SINGH, 
DISTRICT JUDGE 
(COMMERCIAL)-06, 
CENTRAL

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. DINESH BHATT , DJ 
(COMMERCIAL COURT)-
01

MS. HEMANI 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

cs comm 
43/2020

SAME DAY 
OF THE 
FINAL 
HEARING
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10 New Delhi Nil

11 New Delhi

06.10.2021 26.11.2022 417 - 1 42

12 New Delhi Nil

13 South Nil

14 South Nil

15 South Nil

16 South Nil

17 South-East

12-02-2021 29-11-2022 651 -- -- 11
18 South-East

EX/383/2021 25-09-2021 18-11-2022 419 NO 3 N/A

20-11-2018 21-11-2022 1460 NO 3 N/A

20-10-2022 22-11-2022 33 NO 3 N/A

SH. ANURAG JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

SH. GURVINDER PAL 
SINGH, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02 CS (COMM.) 

418 / 2021

VACANT COURT OF SH. 
SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

SH. PREM KUMAR 
BHARTWAL, DISTRICT 
JUDGE (COMMERCIAL)-
01

SH. VINAY KUMAR 
KHANNA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-02

SH. SANJEEV 
AGGARWAL

SH. MUKESH KUMAR 
GUPTA

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

CS 
(COMM)/95/202
1

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CS 
(COMM)/43/201

8

EXECUTION 
(COMM.)/248/2

022
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18 South-East

16-10-2018 23-11-2022 1499 NO N/A 8

CSDJ/1413/2018 24-09-2018 24-11-2022 1520 NO N/A 6

TM/104/2018 05-06-2018 12-11-2022 1617 NO N/A 6

12/05/18 11/22/22 1448 NO 3

02/15/19 11/24/22 1378 NO 3

06/04/19 11/14/22 1259 NO 3

19

SH. AJAY KUMAR JAIN

South-East

11/21/19 11/21/22 1096 NO 3

20 South-East

CS (COMM)/15/202101/07/21 11/01/22

663 NO 3 1

CS (COMM)/151/202103/02/21 11/11/22

619 NO 3 1

OMP (I) (COMM)/154/202103/04/21 11/11/22

617 NO 3 1

OMP (I) (COMM)/152/202103/04/21 11/11/22

617 NO 3 1

OMP (I) (COMM)/153/202103/04/21 11/11/22 617

NO 3 1

MS. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CS 
DJ/1553/2018

CS 
(COMM)/64/201
8

CS 
(COMM)/21/201
9

OMP 
(COMM.)/61/201
9

CS 
(COMM)/470/20
19

MS. ANU GROVER 
BALIGA
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20 South-East

CS (COMM)/67/202101/30/21 11/18/22 657

NO 3 1

CS (COMM)/69/202101/30/21 11/18/22 657

NO 3 1

CS (COMM)/68/202101/30/21 11/18/22 657

NO 3 1

EX/103/2022 01/14/22 11/18/22 308

NO 3 1

CS (COMM)/131/202201/24/22 11/23/22 303

NO 3 1

CS (COMM)/134/202102/26/21 11/23/22 635

NO 3 1

CS (COMM)/88/201904/25/19 11/29/22 1314

NO 3 1

21 South-East

44261 44893 632 NO 3 1

EX/391/2021 44435 44876 441 NO 3 1

22

MS NIRJA BHATIA

South-East CS DJ/727/2018 11-05-2018 10-11-2022

1646 NO 3 N/A
18-07-2019 16-11-2022 1217

NO 3 N/A
31-08-2018 17-11-2022 1509

NO 4 N/A

MS. ANU GROVER 
BALIGA

MS PREETI AGGARWAL 
GUPTA

CS 
(COMM)/154/20

21

CS 
(COMM)/186/20
19

CS 
DJ/1312/2018
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22

MS NIRJA BHATIA

South-East

EX/328/2020 06-10-2020 22-11-2022 412

NO 4 N/A
EX/330/2020 06-10-2020 22-11-2022 412

NO 3 N/A
EX/331/2020 06-10-2020 22-11-2022 412

NO 3 N/A

EX/270/2021 22-06-2021

22-11-2022

518 NO 4 N/A

EX/351/2021 06-09-2021 23-11-2022 413 NO 3 N/A

CS DJ/869/2018 01-06-2018 24-11-2022 1637 NO 4 N/A

CS DJ/871/2018 01-06-2018 24-11-2022 1637 NO 3 N/A

CS DJ/737/2018 01-06-2018 24-11-2022 1591 NO 3 N/A

CS (COMM)/296/202124-08-2021 26-11-2022 459 NO 4 N/A

EX/520/2021 29-10-2021 26-11-2022 393 NO 3 N/A

EX/131/2022 06-08-2022 26-11-2022 112 NO 3 N/A

CS (COMM)/302/201917-09-2021 29-11-2022 741 NO 4 N/A
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23 South-East Nil

24 East

06-12-2021 02-11-2022 326 YES 5

02-07-2021 25-11-2022 508 YES 8

29-10-2021 22-11-2022 388 YES 16

07-01-2022 30-11-2022 323 YES 1

06-06-2019 29-11-2022 1268 YES 13

25 East Nil

26 North-East 29.09.2021 01.11.2022 641 YES ------- ONE DAY

CS-255/2021 11.10.2021 03.11.2022 388 NO ------- ONE DAY

CS-68/2021 04.03.2021 04.11.2022 518 NO ------- ONE DAY

CS-248/2021 08.10.2021 04.11.2022 392 NO ------- ONE DAY

SH. RAJESH KUMAR 
SINGH

SH. SANJAY SHARMA-I, 
DISTRICT JUDGE 
(COMMERCIAL)

CS(COMM)NO. 
240/2021

CS(COMM)NO. 
109/2021

CS(COMM)NO. 
195/2021

CS(COMM)NO. 
273/2021

CS(COMM)NO. 
133/2022

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

CS(COMM)-
81/2021
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26 North-East

CS-306/2021 17.12.2021 05.11.2022

323 NO -------

03.05.2021 18.11.2022 564 YES ------- ONE DAY

02.05.2022

21.11.2022

203 YES ------- ONE DAY
27 Nil

28 Nil

29 Nil

30 Nil

31 North-West Nil

32 North Nil

33

30.10.2018 18.11.2022 1480 NO NIL NIL

13.02.2019 22.11.2022 1380 YES NIL NIL

02.07.2018 21.11.2022 1628 NO NIL NIL

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

FOUR 
DAYS

CS(COMM)-
39/2021
CS(COMM)-
36/2022

MS. NIVEDITA ANIL 
SHARMA, DISTRICT 
JUDGE (COMMERCIAL)-
01

Shahdara

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE(COMMERCIAL)-
02

Shahdara

SH. AJAY KUMAR JAIN, 
DISTRICT JUDGE, 
COMMERCIAL COURT

Shahdara

MS. ANU GROVER 
BALIGA, DISTRICT 
JUDGE, COMMERCIAL 
COURT

Shahdara

SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

SH. VIRENDER BHATT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

OMP COMM. 
01/2018

CS COMM. 
08/2019

OMP COMM. 
5/2020
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33

01.03.2021 24.11.2022 637 NO NIL NIL

21.09.2019 28.11.2022 1164 YES NIL NIL

34 Nil

35 Nil

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH 
WEST

OMP COMM. 
4/2021

CS COMM. 
153/2019

SH. BHUPESH KUMAR, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

SOUTH 
WEST

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH 
WEST
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